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Shetron Limited - “Le KRITIKA WIRES LIMITED EASTCOAST STEEL LIMITED
Regd. Office: Plot No.1, Bommasandra Induskial Area, ==zl . K,. R . CIN-L27102WB2004PLC098699 CIN: L2T109PY1982PLCO00199
: e . ! b i . egd. Office: 1A, Bonfield Lane, Mezanine Floor, Kolkata — 700001, >
~ Hasur Road Eangalu'r&_- 5600499, CIN: L21014KA1980PLCO034842, West Bengal, India, Phone No. (033) 40037817 Regd. Office: Flat No. A-123, Royal Den Apartments, No.16, Arul Theson Street, Palaniraja Udayar Nager, Lawspet,
Website: www.shetron.com; Email: investors@shetrongroup.com Tel: +91-80-27832290/91/92/46 K“ |T|KA Website: www.kritikawires.com, Email: compliance@kritikawires.com Pendicherry - 605008 | Tel: 022-40750100 | Fax: 022-22044801 | Email:eslieastcoaststeal.com
Extract of Audited Financial Results for the Fourth Quarter and Year Ended 31st March, 2025 Extract of Audited Financial Results for the Quarter and Year ended 31st March, 2025 Extract Statement of Audited Financial Results for Quarter and Year Ended 31 March 2025
(Rs. in Lakhs except Earnings per Share data) (Rs. in lakh except per share data) { Zir Lakhs, unleas othsnwise stated)
| Quarter Year Year si Quarter Ended Year Ended - ! = =
5. Particulars Ended Ended Ended No. PARTICULARS 31.03.2025 | 31.12.2024 | 31.03.2024 | 31.03.2025 | 31.03.2024 Quarter Quarter Quarter il ar
H 31.03.2025 | 31.03.2025 | 31.03.2024 (Audited) | (Unaudited) | (Audited) | (Audited) | (Audited) Sr. Parficalars Ended Ended Ended Ended Ended
e f — A”dz':e: ggd'ted ;:d't?eg 1 | Total Income from operations 23914.77 | 17893.43 | 13346.57 | 74498.36 | 43173.94 No 31 March 25 |31 December 24/ 31 March 24| 31 March 25/ 31 March 24
| N(Z[?Prg?ﬁr/r](?.gsg fz?i;ztlggri(OdeR)efore Tax >4 908 9 2 | Net Profit for the period/year (before Tax and Exceptional item) 565.56 285.84 643.86 | 1,480.24| 1,381.56 {Aucited) (Unudited) (Audiiad) | {Audited) | (Audited)
Exceptional and/or Extraordinary items) ’ 63 471 918 3 | Net Profit for the period/year before Tax (after Exceptional item) 565.56 285.84 643.86 | 1,480.24 | 1,381.56 1| Total Ifml':lne [Net) . 34694 18.84 1.212.94 1818.14 214754
3. Net Profit / (Loss) for the period before tax 4 | Net Profit for the period/year after Tax (after Exceptional item) 339.76 211.92 506.25 | 1,013.48 | 1,040.07 £ E‘:Iﬁl‘F'l'ﬂg. ll';jﬁ”mthE pelr_::'d ! (9.40] 14,3 795 (43.75) 2.66)
(after Exceptional and/or Extraordinary items) 63 471 918 . . o afore tax and exceptional ilems : . ; i (2.
4| Net Profit/(Loss) for the period after tax 5 Totall Comprehensive Income Tor the period/year (Comprising 342.40 208.78 496.86 | 1,006.71| 1,028.67 3 | Net Profit/ Loss) for the period
(after Exceptional and/or Extraordinary items) 25 308 653 Profit and other Comprehensive Income) (befora tax afer xceptional iteme] (0.40] 14,36 7 55 (43.75) (2.68)
5. Total Comprehensive Income for the period 6 [ Equity Share Capital [Face value of Rs. 2/- each] 5,325.60 | 5,325.60 | 5,325.60 | 5,325.60| 5,325.60 4 | Mot Profit/ {Loss) for the period
[Comprising Profit/(LOSS). for the period (after tax) 7 | Other Equity excluding Revaluation Reserve - - - | 4,114.80| 3,108.09 ﬂEf[m: ; -|:I Hanalit 1179 0,73 45T (14.65 74
and Other Comprehensive Income (after tax)] 25 308 653 , (af and exceptional ems) : 8 : 83 (2:84)
6. Equity Share Capital 900 900 900 £ * S i A4 5 | Total Comprehensive Income | (Loss) for the pericd
7.| Reserves (excluding Revaluation Reserve) (i) Basic (Rs.) 0.13 0.08 0.06 0.38 0.39 (Comprising profit! (loss) for the period afer fax and
as shown n the Audited Balance Sheet of the (1 Diluted (Rs.) 0.13 008 | 006 038 039 other comprehensive income ater tax) 1245 30.73 326 | (13.99) (4.25)
8. Earningssll:’er Share Notes: 6 | Paid up Equity Share Capial 538 65 53065 630 65 53065 630.65
(a) Basic 0.28 3.42 7.26 1) The above is an extract of the detailed format of audited Financial Results filed with the Stock Exchanges under Regulation 33 (Face value §10 pershans)
| (b) Diluted 0.28 3.42 7.26 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. T | Other Equity (as perlast audited balanca sheet) HA M MA 1,383.54 1.398.20
Notes: 1. The above Audited Financial Results, as recommended by the Audit Committee were 2) The full format of the audited Financial Results are available on the Stock Exchange website i.e NSE website 8 | Eaming per share (EPS) Face Value of T10/-each
approved by the Board of Directors at its Meeting held on 9th May 2025. As required under (www.nseindia.com) and Company's website (www.kritikawires.com). The same can be also accessed by scanning the QR (notannualisad)
Regulation 33 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, Code given below. .
The statutory auditors have conducted the audit of financial statements and have expressed an Registered Office : E YT E |:|] B?IE'T' i e L0 ik [_D'ET:' [0.03)
unqualified audit opinion. 1A, Bonfield Lane, |:||] Difuted EPS 0.21 056 0.a7 [DEI:' [D'DE:'
2. Segment Reporting: The Company is engaged in the manufacture of Metal Packaging and Mezanine Floor, Kolkata — 700001 Mote: .
hence results are reported under one segment . _ Phone No. (033) 4003 7817 1) This statement has been prapared in accordance with the Companies (Indian Accounling Standards) Rules, 2015 (Ind AS) prescribed
3. Figures of the corresponding period have been re-classified/regrouped wherever considered Website : www.kritikawires.com under Section 133 of the Companies Act, 2013 and other recognised accounting practices and poficies 1o the extent applicabla.
necessary. o o . Kritika Wires Limited 2) The sboveis an exiract of the detziled format of Quarterly ! yeer ended Financisl Results filed with the stock exchangs undsr
4.The Flglures of last quarter are the balancing flgures between audlteq figures in respect of the Plac? of Signature : Kolkata E Sd/- Regulation 33 of SEBI (Lisling Obligations and Disclosure Requirements) Regulations, 2015, The full Tormat of the
iﬁ:ggg;?;f;ryear and the published year-to-date figures up to the third quarter of the current Date: 9th May, 2025 Managing Director Quarterly Financial Results are available on Stock Exchange website wiz., www.bseindia.com and Company's website
s i By Order of the Board www.eastcoastsieel.com. : .
S N For Shetron Limi 3) The above resulls were reviewed and recommended by the Audit Committes and approved by the Board of Directors al thesr
s or Shetron Limited tivia meeting hald May 10, 2025
R Place: Bengaluru Diwakar S Shetty TRk Ll For Eastcoast Steel Limited
=l 8L Date: 09.05.2025 Executive Chairman & Whole Time Director RELIANCE POWER LIMITED o Easicoay mite
ReLI|/ANCe CIN : L40101MH1995PLC084687 Sd-
Registered Office: Reliance Centre, Ground Floor, 19, Walchand Hirachand Marg, Prithviraj 5. Parikh
POWER  Dollord Estate, Mumbai - 400 001. Tel: 91 2243031000 Fax : 91 22 43033166 Place : Mumbai Chairman & Director
FORM A Website: www.reliancepower.co.in, Email: reliancepower.investors@reliancegroupindia.com Date : 10° May 2023 (DIN: DD106T2T)
PUBLIC ANNOUNCEMENT A. Extract of the Consolidated Financial Results for the Quarter and Year Ended March 31, 2025

(Under Requlation & of the Inspivency and Bankrupicy Boand of India Rupees in lakhs

[Insohvency Resalulion Procass for Caorporate Parsons) Regulafions, 2016) 5 Quarter Ended Year Ended
FDH THE .ﬁ.TTENTi'DN 'I:]’F THE STRHEHE'LDEHS ':'F No. Particul March March March March
FAIRSTREET SPORTS PRIVATE LIMITED articutars 31,2025 | 31,2024 | 31,2025 | 31,2024
S.N.| PARTICULARS DETAILS Unaudited | Unaudited | Audited | Audited BOROSI L
1 | Mame of corporate deblor _ Fairslreel Sports Privale Limited 1 | Total Income from Operations 2,06,564 2,19,385 | 8,25,704 8,26,023 -
2_|Date of incorporation of corporate debtor | 12.05-2022 2 |Net Profit /(Loss) for the period before tax and exceptional items 6,715 (40,358) |  (18,270) | (1,81,430) i r En ewa bl es
i = bt el sl 3 |Net Profit /(Loss) for the period before tax (after exceptional items) 6715 |  (44,363) | 304772 | (1,85435)
i e e . 4 |Net Profit /(Loss) for the period after tax (after exceptional items) 12,557 (39,756) | 2,94,783 | (2,06,838)
Iden o e lil I LIEZ4 ZIPTC IR
" ﬁﬂﬂ{ﬂﬁuﬂeﬂ“&”ﬁmﬂﬂ{;ﬂﬂﬂ b i D 5 |Total Comprehensive Income / (Loss) for the period 12,241 (39,662) 2,94,049 | (2,06,522) BO ROS I L RE N EWAB LES L I M ITE D
5 | Address of the regisiered office and Mo /588, Vikes Khand, Gombnagar, 6 |Paid-up Equity Share Capltal (Par value of Rs. 10 each) 4,01,698 4,01,698 4,01,698 4,01,698
principal offica (f anyl of corporata dablor I:ucr:r:;:-r'.l.'. Luckrow, Ultar Pracash, India, 7 |Earnings Per Share (Face value of Rs. 10 each) CIN: L26100MH1962PLC012538
iEﬁD;: (for continuing and discontinuing operation) Registered Office: 1101,11" Floor, Crescenzo, G-Block, Plot No C 38,
50 AL i |
1612-A. Work Trade Towes. Secicr 16, (a) Basic (Rs.) 0.313 (1.032) 7.338 (5.458) Opp. MCA Club, Bandra Kurla Complex, Bandra (East), Mumbai — 400 051
Noids, Lities Pradest 201301, IN (b) Diluted (Rs.) 0280\  (1032)|  7.000 | (5458) Telephone: +91-22-6740 6300; Fax: +81-22-6740 6514
6 |Insohancy commeancament date In respect | 08-05-2025 (Not annualised for quarter ended)

E-mail; investor.relationsi@borosilrenewables.com;
Website: www.borosilrenewables.com

of corporate debdor
T | Estimated date of chasure of insalvancy
resolution process

B. Extract of the Standalone Financial Results for the Quarter and Year Ended March 31, 2025

05-11-2025 (180 days from ICD) Rupees in Lakhs

B |Name and regisiralion ramber of the Debashis Nanda St. Quarter Ended Year Ended
mﬂ'.ri_nw prr-:n_feﬁ-,._:-::n?l acting as mberim !EEI?H%QHEli‘p‘.EIEBl-anﬁ.-EID&'IP-HMUM' No. Particulars 3!IV|32I‘325 32V|82rg|;4 31Ma2r[(]:I215 3%V|82rgf214 STATEMENT OF AUDITED STANDALONE AND
rasiunnn prosessna ulf-i i , , , ,
9. |Address and e-mail of the inberim resciubion| CS-14, E!:n:mr..ﬂ-nsful Plaza Mall, Valshai, Unaudited | Unaudited Audited Audited EUHWLIDATED' FIHANEIAL HES'-“-TS F'nn THE
PSSR IREN | Erert imarse mamnal ol 1| TotalIncome from Operations 208 | 81| 10055 10963 QUARTER AND YEAR ENDED MARCH 31, 2025
10 [Address and e-mail to be used for CS-14. C Fioor, Ansal Plaza Mall, vaishal, 2 | Net Prof!t /(Loss) for the perlod before tax and except.lonallltems (10,135) (5,106) (9,410) (6,179) . 1 | |
:‘Enur-.;:g;rr::il]?nte with the infenm resolubon ?&Tﬁﬂ%ﬁﬁgﬁanmm 2 met Em];l'i//((tOSS))f?r tthhe pem')ddbefftorettax((a:’:ter excepttl'ona: !:ems)) gg":gg; g’ggg g’ﬂg; j’ggg The audited standalone and consolidated financial results of the
miadl o « cirp.! : et Profit /(Loss) for the period after tax (after exceptional items : , : ,
T T Goet oot o subloion of dins 73052075 5 | Total Comprehensive Income / (Loss) for the period (36,066) | 20540 | (33,687) | 13,967 Company for the quarter and year ended March 31, 2025, were
12 QI_;S?BE ﬂrl:fléaqm{:-r%, |_f a*.r't:,', u-l‘!le':l' qam Data not avallabe a2 on dake 6 | Paid up Equity Share Capital 4,01,698 4,01,698 4,01,698 401,698 reviewead b}’ thﬁ" Audit Eﬂmmltlag and appmved b'_lp" the Board of
bkl 7 | Reserves (excluding Revaluation Reserve) 1018121 | 974969 | 10,18,121 | 974,969 Directors at their respective meetings held on May 10, 2025. The
profassional 8 | Security Premium Account 11,24473 | 11,24473 | 11,24,473 | 11,24,473 Statutory Auditors have issued audit report with unmodified
13 | Names ol Inscivency Professionals M 9 | Networth 14,19,819 13,76,667 14,19,819 | 13,76,667 oninion on th ave result
gﬂfﬂﬁ; ?ﬂﬂ?f’;ﬂiﬁgﬁﬂ- G 10 | Outstanding Debt 6,25,808 | 419,983 | 6,25808 | 4,19,983 pinionon the above results,
£ (R = & . . ! y ; ;
| |Three names for each ciass - - 11 | Debt Equity Ratio 0.44 0.31 0.44 0.31 The aforesaid results along with the Auditor's Report are
14 | {a) Relevant Forms and 8} Insolvency and Bankruptey Board of India 12 | Earnings Per Share (Face value of Rs. 10 each) available on the websites of the Stock Exchanges at
fllps-ibbe ged mtanomeldownioads (For continuing and discontinuing operations) o R
(5) Detads of authorized representatives | by NA Basic (0.252) 0.155 (0.234) 0.130 www.bseindia.com & www.nseindia.com and the Company at
are available ak Diluted (0.226) 0.149 (0.223) 0.123 https://borosilrenewables.comfinvestor/financial-information.
Nedice is hensby given that the Nalional Company Law Tribunal, Allshabad Bench, Prayagraj (Not annualised for quarter ended) The same can also be accessed h':..l Ecnniﬂg the below QR code.
has ordarad the commencament of 3 corporate insolvency rsoiubion procass of the Fairstreat 13 | Capital Redemption Reserve . 1 . -
Sports Private Limited on 09-05-20285. .
: Pr i 14 | Debenture Redemption Reserve 4,683 4,683 4,683 4,683
The creditors of Fairsirgst Sports Private Limited are hereby called upon 1o submit their : .
claims with proof on or before 23-05-2025 fo the mberim resoluicn professionat at the address 15 | Debt Service Coverage Ratio 1.04 0.03 0.73 0.32
mentioned agairstentry No. 10, 16 | Interest Service Coverage Ratio 1.04 (1.25) 1.16 1.14

The financial creditors shall submit thelr calms with proof by elecironlc means only, Al olber
creditars may submitihe claims with proofin person, by post o by elecironss means,
Submisaion of fztse-or misleading proofs of cleim shal attract penaltias.

C. The above financial results have been prepared in accordance with the Companies (Indian Accounting Standards) Rules, 2015 For Borosil Renewables Limited

(Ind AS) prescribed under section 133 of the Companies Act, 2013.

D. The above is an extract of the detailed format of the financial results for the quarter and year ended March 31, 2025 drawn up bothon a
Standalone and Consolidated basis, filed with Stock Exchanges on May 09, 2025 under Regulation 33 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Financial Results (Standalone and
Consolidated) for the quarter and year ended March 31, 2025 are available on the website of Stock Exchanges www.bseindia.com
and www.nseindia.com, Company’s website www.reliancepower.co.in and can also be accessed by scanning the Quick

Sdf-

CMA Debashis Manda

Registarad Insolvency Professional

[BBI Rag. No.: [BEFIPA-OOSTP-NODMOZ0E 71810316
IRP = he matter of Falrstrest Sports Private Limited
Address: C5-14, C Floor, Ansal Plaza ball,

Sd/-
Ashok Jain
Whole-Time Director

Vaishali, Ghaziabad, UP-201010 Response Code (DIN-00025125)
Date: 1105-2025 AFA Valid Upto: 31-Dec-25 ’
p_;a;._ New Dalhi Emai id: - cep fssplifigmail com Place : Mumbai
Date : May 10, 2025
Place: Mumbai
Date: May 09, 2025
SRM ENERGY LIMITED MANGALAM CEMENT LIMITED [pwe
Regd. Office: Room No. 2, Ground Floor, 1A Mall Road, Shanti Kunj, Vasant Kunj, MNew Delhi - 110070 ' 3 . ' . . e
CIN: L17100DL1985PLC303047 Tel No. 011-45768283 Website: www.srmenergy.in Email: info@srmenengy.in Regd.Office: P.O.Adityanagar-326520, Morak, Dist. Kota (Rajasthan) uterats 0 Bk Bl
Extract of Standalone and Consolidated Audited Results for the Quarter and Year ended 311032025 % i lakh) _ CIN-L26943RJ1976PLCO01705
= . Website : www.mangalamcement.com | email : communication@mangalamcement.com
andslons Consolidated
o Quarter | Quarter | Quarter Yaar Year Quarter | Quarter | Quarter Year Year EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 315T MARCH-2025 QGESGERLULY
Ne Particulars ending ending anding ending ending ending ending anding eniding ending
- (Ruclted) | (Unaucitad) | (Aucited) | (Audited) | (Audited) | (Auditod) |(Unaudited) (Auditod) | {Audited) | (Audited)
31103/2025 3111212024 |31103/2024 | 31/0312025 31/0312024 | 3170312025 31/12/2024 | 31/03/2024] 31/03/2025] 31/0312024 - Quarter ended Year ended
T Other Income _ : | oz 0.02 | 002 016 270 Particulars 31.03.2025|31.12.2024[31.03.202431.03.2025 | 31.03.2024
2| Met Prafit | (Loss) for the perod (befone Tax AUDITED | UNAUDITED | AUDITED AUDITED AUDITED
Exceptioral andipe EI:IIEI':Ir[ﬁﬂE[f Hemes] il (B.70) {11.55) (B.14) (37.58) (38:81) EUCHEY (11.72) (10T | SE-54) [77.36] Tﬂtat 1ﬂCﬂmE 51619.75 | 44370.08 | 4564850 h74161.16 | 176395.97
1 | Mat Profit | [Loss) for the period befare T ' ; -
:a:tar Exlteplﬂ:::l:laﬁrd?n'a;;:azrm[;}ﬂ_ l_‘!Eﬁs_l (B.70) | {11.585) (8.14) (37.58) | (38.61) s | 7y | (ogsy | (eS| [resg) Profit before interest, depreciation and tax (PBIDT) 6745.17 | 487914 | 647436 | 21805.21 | 2409041
4 | Mat Profit | {Loss) for the perad after Tax Net Profit before exceptional item and tax 269650 | 130347 | 2904.53 | 6998.90 9911.05
S SIS | S Mot ARl ekt LD oo L cithagviil DRI DRl Snd Net Profit before tax and after exceptional item 2696.50 | 1303.47 | 2904.53 | 6998.90 | 9911.05
5 | Tatal comprehensive income for th d - - - - :
e e, FrofelLoss) or Mo arud Net Profit after tax 1690.87 | 781.07 | 172788 | 450631 | 597166
tafbar ) and sihel Comprehensive Incam A :
et ks ) S I_E__ (B54) | (1169 (865 | (a2 | (3e1z | [@30) | (nEe) | (zds) | qamzey | (oo Total comprehensive Income for the period 1626.59 76245 | 171750 4435.10| 555190
B Paid up Equity Share Capital [Face vaue of [ (comprising net pl‘f}flt_ﬁ:‘r the ]:Jerl[:ld after tax and
| Rs. 10+ each) | 9000 | 90804 90500 |  ODB.OD |  ODEQOD | GOGOD | ODE.OD | 90B.00 806,00 00500 other comprehensive income after tax)
|7 | Clher oty I I (1.516.23) | (1.277.99) {5,352 Bd) | (5.513.80] Equity Share Capital (Face Value Rs.10/- Per Share) 274973 274973 274973 274973 274973
it bl il e o ' Other equity . - | 82438.59| 78411.97
commnung an ISCOMMNUeR DpEeTamins j- ir :
1. Bast (0.10) (0.13) (-0 (0.41) (043 1 (010} [0.13) (I.13) (D.43) {0.87) Earning per share (of Rs. 10/- each ) Basic & Diluted 6.15 2.84 6.29 16.39 5 Y 7
2. Diluted (010) (0:13) (0.09) [0.41) (043} 010} (013} (0.13) (0.43) [0.87] _ : : : _ -
WOTES: 1. Thtit above Hi an extmc} aﬂ thEeEgetalled fuénglar of Audited F|na;1cial F'Ivlafu!ts for the Quatte; and Year ended, filed dwﬁ h tﬁegtﬁk Exchat;gﬁs
o ; ’ . . under Regulation 33 of the SEBI (Listing igations and Disclosure Reguirements) Regulations, 2015, as amended, The tull format of the
a) The above is an extract of the detalled format of Audded Financial Results for the quarier and year ended 3t Margh, 2025 filed with Stock Exchange under Regulation 33 of the F ; \ ! i Pt PR
SEBI [Listing Obfigations and Disclasure Requiremanis] Regulatiors, 2015, The full foemat of the guarterly and yearly resulis is available on the stock axchangs websits waw. bsaindia.com Audited FII‘I.ElI'ICIIE| Results for the Quarter and Year ended are available on the Stock EIEhEﬂgES websites. www.nseindia.com, www.bseindia.com
and on the company website www. srmenaray in and Company's web site www.ma ngalamcementmm.
B} The above Audited Financial Results of the Company for the quarter and year ended 3151 March. 2025 has been reviewad by the Auch Commitiee and approved by the Board 2. The Board of Directors has recommended a dividend of Rs. 1.50/- (Rupee One and Fifty Paise} only per equity share of Rs.10 each subject
of Directars &t its maeting held on May 10, 2025, to approval of shareholders for the year ended 315t March, 2025,
Fer and On behall of Board 3. The above results have been reviewed by the Audit Committee and approved by the Board of Directors of the Company at their respective
Sdf- meetings held on 10th May, 2025 and have been reviewed by the Statutory Auditors of the Company.
Sharad Rastogl
Place: New Delki Whole Time Director
Date: May 10, 2025 Din : 09328831 ﬁffhl?éi':ait;r&iﬁ;g
Place :Kolkata Chairman
Date  10th May, 2025 DIN : 01455782
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